4617 Written Answers PHALGUNA 20, 1885 (SAKA) Written Answers 4618:

Postal Divisions

1002, Shri Hem Raj: Will
Minister of Posts and Telegraphs
pleased to state:

the
be

(a) the number of postal divisions
in the country State-wise;

(b) the number of such divisions in
which Divisional Postal Committees

have been set up and have begun
functioning; and
(c) whether any recommendations

have been made by such Committees
and if so, what are their broad fea-
tures, State-wise?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) to (c). A statement
is laid on the Table of the House.
[Placed in Library, See No. LT-2486/
04].

Levy on Rice in Bastar

1008 { Shri Lakhmu Bhawani:
"\ Shri Wadiwa:

Will the Minister of ¥ood and Agri-
culture be pleased to state:

(a) whether it is a fact that the levy
on rice in Bastar has been ordered and
if so0, the reason therefor;

(b) the reasons or exempting Bastar
from levy when levy was fist ordered
in Madhya Pradesh;

(c) the reasons for fixing low levy
procurement rates in Bastar district as
compared to other districts of Madhya
Pradesh namely Raipur and Durg; and

(d) the reasons for not accepting
railway out-agency in Jagdalpur as
Railhead while the same has been
accepted railhead in Korapur District
of Orissa and procurement rates have

been fixed for railhead there?

The Ministcr of State in the Ministry
of Food and Agriculture (Shri A. M.
Thomas): (a) Yes Sir. The rice crop
in 1962-63 was reported to have been
very good in Bastar District and it
was also reported that Khadwan pad-
dy, which was mostly produced in

Bastar District, was suitable for the
production of boiled rice and thers
was no demand for the boiled rice
produced in Bastar District in the
States of Maharashtra and Gujarat.

(b) To start with, the Levy Order
was made applicable only to six dis-
tricts of Madhya Pradesh in Novem-
ber, 1960. Last year it was decided
to include Bastar District as well as it
was reported to be surplus.

(c) In the Rice (Madhya Pradesh)
Price Control Order, different rates
for rice were fixed for railhead and:
non-railhead centres. All the centres
in Bastar district were non-railhead
centres; prices were accordingly fixed
for these centres in the same way as
for non-railhead centres in other dis-
tricts.

(d) In Orissa, procurement of rice
on behalf of the Centre was made in
the past on a voluntary basis. For
non-railhead centres in Orissa, there-
fore, the Government had the option
either to procure rice at such centres
or not to do so. For procurement in
Orissa, therefore, no separate prices
for non-railhead centres had been fix-
ed.

In the Rice (Madhya Pradesh) Price
Control Order, different rates for rice
had been fixed for railhead and non-
railhead centres. The Jagdalpur out-
agency was non-railhead centre.
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